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end Safipur (and not between Mora-
dabad and Balamau) Railway Stations
of Northern Railway on 29-10-77 in
a private feud.

(b) Government Railway Police
Unnao who registered thiz case, have
fince mrested 3 persons and efforts
are being made to apprehend the re-
maming accused

Coidg of Ethicg for Judges

*193 SHR] YASHWANT BOROLE
‘Wil the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state

(a) whether a code of ethics 18
sought to be framed for the judges in
the country, and

(b) if so, the progress, if any, made
in this regard?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN): (a) Govern-
ment are not seeking to frame a Code
of ethics for the Judges in the Coun-
Ty

(b) Does not arise
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